IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYLDERABAD

o . 7 Q.A.NC, 1411/94.
| Date of Order: 16~12~94,
Between: '
S.Papaiah. = ‘ :
o AppliCant.

and .
1. The Union Public Service Commission,

rep. by its Secretary, Dholpur House, ]

Shahjahan Road, New Delhi-1l.

2. The Union of India, rep. by its Secretary
- to Government, Ministry of Environment and
Forests, Paryavarana Bhavan, CGO Complex, !
- New Delhi-3. ' ' -

3. The Central Bureau of Investigation rep.by its
Director, CGO Complex, Lodhi Road, New Delhi-3,
.o Respondents.

.For the applicant: Mr.M;Tirumala Rac, Advocate
For the Respondents: Mr,N.R.Devraj, Sr.CGscC.

CORAM3: ‘ . . . s
THE HON'BLE MR.JUSTICE V.NEELADRI RAC : VICE CHAIRMAN

THE HON'BLE MR.R.RANGARAJAN 3 MEMBER(ADMN)
The Tribunal made the following Order:-

Heard Sri N.R.Devraj, léarned 8r.Standing Gounsel
- for the Respondents. Sri M,Tirumala Rao-learned counsel for the
applicant submitted that this OA is not pressed.

Accordingly it is dismissed, NO costs. | P
— ) - . )
DeputyRegisé?%r(g&i}J

To , : -
1. The Secretéry, U.P.S.C. Lholpur House, Shahjahan Road,
New Delhi-11. ) |

2, The Secretary, Union of India, Ministry of Environment and
- Forests, Paryavarana Bhavan, 0GO Cdmplex, New Delhi-3

3. The Director, Central Bureau of Investigation
CGO Complex, Lodhi Road, New Delhi-3.

4. One copy to Mr, M.Tirumala Rao, Advocate, 16-11-310/9/B/4,
Dhanal akshmi Apartments, SaleemnagarrCOIOQYrII,Malakpet,Hyd.

5.0ne copy to Mr.N.R.Devraj, Sr.CGSC.CAT.Hyd.
6. One spare copYe.
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Disposed of with directions,

. Dismissedf for default,
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IN THE CENTRAL ADMINTISTRATIVE PRI ..

HYDERABAD BENCH AT HYDERAEAD e

' — lﬁ

THE _HON'BLE MR.JUSTICE V. NEELADRI RAD
VICE~CHAIRNMAN

AND
/_

THE HON'BLE MR.R.RANGARAJLN : M{ADIT)

DATED:\ ~\1L<1994

ORDER/J TH:

- — l‘

0.A.No, RSN \c\k/\

T.A.No., (Wep. . )

Admitted ang Interim directions-
isgzued. :

Allowed., ;e

Dismisgsed,
e e )

Dismissed jas.withdrawn

@rdered/fe jected

No order as to costs.
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